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IN THE CUSTOMS, EXCISE & SERVICE TAX
APPELLATE TRIBUNAL
West Block No. 2, R.K. Puram, New Delhi ~ 110 066.
Principal Bench, New Delhi

COURT NO. I

DATE OF HEARING : 26/03/2012.
DATE OF DECISION : 26/03/2012.

Excise COD Application No. 402 of 2011 with Stay
Application No. 3324 of 2011 in Appeal No. 2556 of 2011

M/s Accme (Urvashi Pumps) Engineers Pvt. Ltd. Appellants
Versus
CCE, Jaipur - 1 Respondent

MISC oveloy o 30) /2012 €0 CBR)
SIRY Tools Mo $ 239 /20/12-Ex CRRZY
FINAL exolinnts A)368)2012-Ex (B2 )

None present for the appellant and Shri Nagesh Pathak, DR
for the respondent. No one appears on behalf of the appellant
even on the second call. Application for condonation of delay as

well as appeal are, therefore, dismissed for non-prosecution.

(Justice Ajit Bharihoke)
President

(Rakesh Kumar)
Member (Technical)
PK




